
 

CENTRAL ADMINISTRATIVE TRIBUNAL 

PRINCIPAL BENCH 
 

OA No-1068/2020 

MA No-1313/2020 
 

New Delhi, this the 17
th

 day of August, 2020 

(Through Video Conferencing) 
 

Hon’ble Sh. A.K. Bishnoi, Member (A) 

Hon’ble Sh. R.N. Singh, Member (J) 

 

1. Navneet Kadyan 

 S/o Satyapal Singh Kadyan 

 Address: B-1, Fire Station Rakabganj, GRG Road 

 New Delhi-110001 

 Mobile No. 9958049720 

 Working as Sub- Officer at Keshavpuram fire station. 

 

2. Amit Kumar S/o Hansraj 

 Address : VPO Dehkora, Dist-Jhajjar. Th.-Bahadurgarh 

 (Haryana), Pin Code-124501 

Mobile No. 9671844732 

 Working as Sub- Officer at Kalyan Vas fire station 

 

3. Naveen Thakran, S/o Rajender Singh 

 Add: H.No. 354, VPO Nangal Thakran 

 Delhi-110039 

 Mobile No. 9654789404 

 Working as Sub- Officer at J.R.Rd. fire station 

 

4. Vijay Dahiya S/o Surender Dahiya 

 Are No. F 3, Dfs HQ, Connaught place, 

 New Delhi-110001 

Mobile No. 9717507007 

 Working as Sub- Officer at Shankar road fire station 

 

5. Manoj Tyagi S/o late Sh. Rajender Tyagi 

 H.No. D-729, Gali No. 7A Ashok Nagar 

 Delhi-93 

 Mb No-9868146767. 
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 Working as Sub Officer at fire station Tahirpur 

 Delhi. 

 

6. Manish Kumar Sehrawat 

S/o Suresh Kumar Address: H No.-462, Near Main 

Choupal, Tamanna Public School, Mahipalpur, New 

Delhi-110037. 

Mobile No-9899975575 

Working as Sub officer at Headquarter Fire Station, 

Delhi Fire Service. 

 

7. Praveen Kumar S/o Ravinder Kumar 

 Address: E-1/146-147 FF Sector-16 Rohini  

Delhi-110085, Mobile No-9810593067 

Working as Sub Officer at Head Quarter. 

            ....Applicants 

 

(through Ms. Harvinder Oberoi) 

 

Versus 

 

1. Govt. of NCT of Delhi through 

 The Chief Secretary 

 Delhi Secretariat 

 IP Estate, New Delhi. 

 

2. Secretary 

 Services Department, GNCTD. 

 

3. Director 

 Delhi Fire Service HQ 

 Connaught Place, New Delhi-110001.    

         ...Respondents 

 

(through Ms. Esha Mazumdar) 
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ORDER (ORAL) 

Hon’ble Sh. R.N. Singh, Member (J) 

 

After arguing some time, learned counsel for the 

applicants seeks permission to withdraw the OA with liberty 

to file a better OA in accordance with law.  

2. Permission is granted. OA stands dismissed as 

withdrawn with liberty as aforesaid. No costs. 

 

(R.N. Singh)      (A.K. Bishnoi) 

Member (J)        (Member A) 

 
 

ravi/ns/uma 
 


